>| TEM NO. 98 REG STRAR COURT. 2 SECTION |V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 322-323 OF 2009

BEFORE THE REG STRAR SUNI L THOVAS
K M GUPTA Appel lant (s)

VERSUS

PRAHLAD SI NGH TOVER & ORS. Respondent ( s)
(Wth prayer for interimrelief and office report )
Dat e: 05/05/2011 These Appeals were called on for hearing today.

For Appellant(s)
Dr. S. K. Vernmm, Adv.

For Respondent (s)
M. Prashant Kumar, Adv.

M. B.S. Banthia , Adv
M. Anil K. Pandey, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Both sides granted | ast opportunity for filing their
respective statenent of case.
List the matter on 18.7.2011.

(SUNI L THOMAS)
S Regi strar



